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To

The Secretary,

Central Electricity Regulatory Commission,

3rd & 4thifloor, Chanderlok Building,

36, Janpath Marg,

NEW DELHI - 110001.

Sir,

Sub : Furnishing of details of expected revenue from Tariffs .and charges in
respect of NLC India Thermal Power Stations — Reg.

Ref : CERC (Procedures for calculating the expected revenue from Tariffs
and charges) Regulations 2009 dated 12.04.2010

Please find enclosed an Affidavit, containing the details of expected

revenueg from Tariffs and charges in respect of NLC Thermal Power Stations

as on 30.09.2017 in line with the CERC Regulations cited.

The above may please be taken on record.

Thanking you,

Encl: As

Yours faithfully,
For NLC INDIA Limited

Chief General Manager / Commercial

above




INDEX

S.NO

DESCRIPTION

PAGE

FORM-1

3-4

FORM-2

5-6

The details of expected revenue from Tariffs
and charges in respect of NLC India
Limited- Thermal Power Stations as on
30.09.2017-

NLC-TPS I, NLC-TPS | Expansion, NLC -TPS I
Stage |, NLC - TPS Il Stage Il , NLC TPS I
Expansion and NLC-Barsingsar TPS
(certified by Auditors)

7-20

Soft Copy of Annexure - The details of
expected revenue from Tariffs and charges
in respect of NLC Thermal Power Stations in

aCD

Enclosed

o



FORM 1

BEFORE THE CENTRAL ELECTRICITY REGULATORY COMMISSION

INTHEM
Furnishin

respect

NEW DELHI

ATTER OF:
g of details of expected revenue from Tariffs and charges in

of NLC INDIA Limited Thermal Power Stations in compliance with

CERC (Procedures for calculating the expected revenue from Tariffs and

charges

Regulations 2009 dated 12.04.2010

IN THE MATTER OF
Revenue Information for the year 2017-18

AND IN THE MATTER OF

NLC IND

|IA Limited

Formerly Neyveli Lignite Corporation Limited,

First Floo

r, No.8, Mayor Sathyamurthy Road,

FSD, Egmore Complex of Food Corporation of India,
Chetpet, Chennai - 600031 veveeee.. PETITIONER

THE PETIT

BACKGR

IONER HUMBLY STATES THAT:

OUND:

1.0 In
17
G
ex
12

ar

exercise of powers conferred under Section 62(5) read with section
8(2)(u) of the Electricity Act 2003, Central Electricity Regulatory
ommission has notified the CERC (Procedures for calculating the
pected revenue from Tariffs and charges) Regulations 2009 dated
.04.2010 for furnishing the details of expected revenue from Tariffs

d charges as per the prescribed Formats annexed to the

Regulation.

W
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:cordingly, NLC INDIA Limited is furnishing to CERC in respect of NLC

India’'s generating stations, the details of expected revenue from

Tariffs and charges as per the prescribed Formats (annexed fo the

Regulation) which are duly certified by the Auditors, along with

details in soft copy.

3.0 Asspecified in the Regulations, the details for the year 2014-15, 2015-

14, 2016-17 are based on the audited financial statements of that

years, the first half of the current financial year 2017-18, is based on

staitements of accounts up to 30.09.2017 and that for the 2nd half of

th

e current financial year (2017-18) and for the ensuing year 2018-19

are based on provisional / estimated figures.

PRAYER:

NLC humbly requests the Hon'ble Commission

1. To take on record the details of expected revenue from Tariffs and

charges submitted by NLC INDIA LTD in respect of its Thermal Power

Stations in  compliance with CERC (Procedures for calculating the

expected revenue from Tariffs and charges) Regulations 2009 dated
12.04.2010 vide this affidavit.

DATE:29.11.2017 PETITIONER
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ATTER OF
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HE MATTER OF

600031

ures for calculating the expected revenue from Tariffs and charges)
ons 2009 dated 12.04.2010

> from Tariff and charges Information for the year 2017-18

y Neyveli Lignite Corporation Limited)
r, No.8, Mayor Sathyamurthy Rood

PETITIONER
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6, NEYVELI -

verifying the Petition:

san son of Shri.M.Alagarsamy, aged 57 years, residing at 14, Type IV,

607 801, do solemnly affirm and say as follows:

Chief General Manager /Commercial of the NLC INDIA LIMITED,

ioner in the above matter and am duly authorized by the said

r to make this affidavit

n'ble Commission vide CERC (Procedures for calculating the

pected revenue from Tariffs and charges) Regulations 2009 dated
.04.2010 has directed the generating companies, faling within the
gulatory jurisdiction of the Commission to furnish the details of expected
venue from Tariffs

and charges as per the prescribed Formats
nexed to the Regulation. Accordingly NLC is filing the details of

pected revenue from Tariffs and charges of NLC INDIA Limited
ermal power stations vide this affidavit.

atements made in FORM 1 enclosed, containing a total number of

s herein now shown to me are tfrue to my knowledge and based on

on and | believe them to be true.
affirm at NEYVELI on this day of 29.11.2017 that the contents of the

nffidavit are true to my knowledge, no part of it is false and no

has been concealed there from.

N

SAN
neral Manager / Commercial / NLC India LTD.

d before me by
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%z ; & | % “Paragon”

2, Dr. Radhakrishnan Road,

E-mail: cnrmds@gmail.com
www.chandranandraman.com

We have examined the expected revenue caiculated based on the tariff and
charges determined by CERC of NLC INDIA LIMITED (formerly Neyveli Lignite
Corporation | Limited) (herein after referred to as ‘The Company’) having
registered office at First floor, No 8, Mayor Sathyamurthy Road, FSD , Egmore
Complex of ood Corporation of India, Chetpet, Chennai 600 031, Tam|I Nadu, in
accordance |th Standard of Assurance Engagement 3400, ‘The Examination of
Prospective Fnanmal Information’ issued by Institute of Chartered Accountants of

J CERTIFICATE

India.

The presen}ation and preparation of the expected revenue including the
assumptions, is the responsibility of the management and has been approved by
the General Manager of each Power Stations of the Company. The sources of
the information are set out in Annexure |

Our responsibility is to examine the evidence supporting and not the verification
of the expected revenue, therefore we do not vouch for the accuracy of the same.
This statement has been prepared in pursuant to the Clause 3 under Chapter 2
of the CERC (Procedure for calculating the expected revenue from tariffs and
Charges) Regulations 2010 for NLC TPSI 600 MW, NLC TPS | Expansion 420
MW, NLC TPS Il Stage | 630 MW, NLC TPSII Stage Il 840 MW, Barsingsar TPS
250 MW and NLC TPS Il Expansion 500 MW of the Company.

NLC INDIA Limited, as a generating company, shall submit information in the
formats in respect of expected revenue from tariffs and charges determined by
the Commission from time to time.

a. Company Trial balance as on 31.03.2017

b. Company Trial balance as on 30.09.2017

c. Productions details furnished by the General Managers of respective
power generating units

d. Basis of Annual Fixed charges for the control period 2014-19 - Tariff
order(s) issued by CERC in respect to NLC TPS [, NLC TPS |

Chartered Accountants 2nd Street, Mylapore, Chennai - 600 004.
28474667/28474775, Tel. Fax.: 28473665

Ia:

)

B.0.: No.28, 7th Mai
Yogavarshini, No.104/1, 1st Floor, 7th Mai

2nd Block, Jaya Nagar, Bangalore - 560 011. Ph.: 080 26567973 Fax: 080 26604557 E-mail: blrl@chandranandramar;.com

, 3rd Block, 4th Stage, Basaveshwaranagar, Bangalore - 560 079. Ph.: 080 23385000 Fax: 080 23228795 Email: suresh@chandranandraman.com

No.11, AG Plaza Ganesh Temple Street, 3rd Block HRBR Layout, Kalyan Nagar, Bangalore,- 560 043. Ph.: 080 42036839 Email: lokesh@chandranandraman.com
Jrue Copy Attested N
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.2 The

Expansion, NLC TPS Il (Stage | and Stage Il), BTPS and NLC TPS Il

Expa
Ener
Sche

follo
statemen
a. Inform
Septe
March
The U
freque
tariff.
mons¢
The
surren
trading
tariff.

been t

Expected
tariff orde
Managen
CERC fro

Based on
has come
not provig
expected
power stz
assumptid
financial s

Actual res
events mi

>F

Date

Place :

ansion.

gy charges are adopted as per CERC Regulations 2014 and

2dules for the year 2016-17 & up to Sep 2017.

wing assumptions were taken into account while preparing the

%
ation furnished for the previous year (2016-17) and April-2017 to

mber-2017 of the current year on actual basis and Oct-2017 to

-2018 of the current year on estimation basis

JI revenue depends on the unit operating conditions and grid

ncy. It should not be viewed as normal regular revenue through

Ul revenue depends on the system demand varies with success of
on activities.
Power trading

revenue depends on the quantum of power
dered by beneficiaries and trading conditions prevailing in the
) market. It should not be viewed as normal regular revenue through

Operating norms / Financial norms specified by the Commission have

aken for determination of the power tariff for the period 2014-19.

Capacity charges, Return on Equity recoverable are based on the
r(s) given by CERC as indicated above. In case of Energy Charges,
ent has adopted lesser Lignite Transfer Price than approved by
m FY 2016-17 onwards.

our examination of the evidence supporting the assumption, nothing

to our attention, which causes us to believe that assumptions do
le a reasonable basis for the forecast. Further, we certify that the
revenue statement namely Form-1 and Form-2 of the respective
ations of the company is properly prepared on the basis of the
ns mentioned above and on consistent basis with the historical
tatements, using appropriate accounting principle.

ults are likely to be different from the forecast since the anticipated
ght not occur as expected and the variation might be material.

For CHANDRAN & RAMAN

M
- CHARTERED ACCOUNTANTS
-‘M N 1o 77 REGJSTRATION No.: 5718
A~ O /
— /&jl/\/\/ (S. PATTABIRAMAN)
PARTNER
M.No.: 14309

0
=i J—_—



Name of Utility : NLC INDIA LIMITED
Name of Plant : Thermal Power Station - I (600 MW)

FORMNO:1

8. No.

Particulars

Unit

Previous Year

Current Year
(Apr-Sep)

Current Year
(Oct-Mar)

Ensuing Year

- 18-1
LY 2017-18 2017-18 i

la  [Actual/Expected Availability % 78.446 68.225 70.940 72.000

1 [2ctual/Expected - Auxtlary  Energy % 11.894 12571 11.429 12.000
Consumption
Actual/Expected recovery of

2a  |Capacity Charge including| < in Crore 288.24 144.08 149.80 320.89
Special/Compensation Allowance

By | oina gl SKpESLER MEReEDy Bf Retmal w o 8.31 3.70 3.84 7.91
on Equity

g (ConsiCapesied  moeR Bl eenen 0.00 0.00 0.00 0.00
Incentive

3 |Actual/Expected seibaedl oy 3004.63 1439.74 1488.85 3030.48
Generation
Actual/Expected Energy rate from

4 Coal/Lignite/ APM Paise/Kwhr 453.30 429.10 429.10 429.10
gas/RLNG/Liquid fuel as applicable

g |y egrenindl mectueny i0f HOSIEY | e v 1362.00 617.79 638.87 1300.38
Charges

gy [ocme/Expected.  Fuel  Priel oo 1790.00 2437.00 2437.00 2437.00
consm‘i)ered

6a‘ |Actual Ul generation - MU -36.55 -28.33 0.00 0.00

6b  |Actual Ul rate Paise/ Kwhr 169.65 191.76 0.00 0.00

6c |Actual Revenue from Ul < in Crore -6.20 -5.43 0.00 0.00

7 Total Revenue (2a + 2¢ + 5a) X in Crore 1650.24 761.87 788.p7 1621.27

L Attested




Name of Utility : NLC INDIA LIMITED
Name of Plant: NLC- Thermal Power Station - I (600 MW)

FORM NO:2

S. No. Particulars Unit 2014-15 2015-16 2016-17 2017-18 2018-19

la |Actual/Expected Availability % 67.738 58.917 78.446 69.579 72.000

g (CoRmipecied Sukdary gy % 12.067 12.149 11.894 12.000 12.000
Consumption
Actual/Expected recovery of

2a  |Capacity Charge including| < in Crore 243.972 223.721 288.243 293.878 320.893
Special/Compensation Allowance

gy (o ATRpRECr. Rl OF RO o e 6.927 6.110 8.312 7.538 7.910

. |on Equity

T e bp i R T 0.00 0.00 0.00 0.00 0.00
Incentive

T ik S ey 2,850.572 | 2,486.595 | 3,004.625 | 2,928.587 3,030.483
Generation

B Actual/Expected Energy rate from

4 Coal/Lignite/ APM | Paise/Kwhr 329.100 402.500 453.300 429.100 429.100
gas/RLNG/Liquid fuel as applicable

5a éﬁ;‘i;LéEXpeCted WEBOVERy BS RIS eu Cuowe 938.123 | 1,000.855 | 1,361.997 | 1,256.657 1,300.380

gy (osiEepecid  Fudl TR poeone 1312.00]  1409.00]  1409.00  1409.00 2437.00
considered

6a |Actual Ul generation MU 25.618 |- 15.029 |- 36.545 - -

6b |Actual Ul rate Paise/Kwhr 373.16 109.09 169.65 0.00

6c |Actual Revenue from Ul % in Crore 9.560 |- 1.639 |- 6.200 - .

7 Total Revenue (2a + 2c + 5a) % in Crore 958.81 1224.58 1650.24 1550.54 1621.27

9 ALl s{eQ
!
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Name of Utility : NLC INDIA LIMITED
Name of Plant : Thermal Power Station - II Stage 1 (630 MW)

FORM NO:1

Previous Year

Current Year

Current Year

Ensuing Year

5. No. Particulars Unit (Apr-Sep) (Oct-Mar)
2016-17 2017-18 2017-18 2018-19

la  |Actual/Expected Availability % 92.120 87.740 74.120 75.000

T e i % 9.780 9.780 10.180 10.000
Consumption
Actual/Expected recovery of

2a  |Capacity Charge including| < in Crore 248.42 130.89 119.90 276.00
Special/Compensation Allowance

op  |Actual/Expected recovery of Returnt o, o0 7.33 3.67 3.67 7.33
on Equity

g |Actual/Expected  recovery  off . oo 256 0.00 0.00 0.00
Incentive

(IR ;
= 3 [Actual/Expected Scheduled) vy 3709.33 1595.57 1689.95 3429.33

Generation
Actual/Expected Energy rate from

4 Coal/Lignite/ APM Paise/ Kwhr 313.20 302.30 302.30 302.30
gas/RLNG/Liquid fuel as applicable

5 |Actual/Expected recovery of Energy| g, cpore 1161.76 482.34 510.87 1036.69
Charges

sp  [Actual/Expected  Fuel = Pricel poqoine  |2085/2194 2435.00 2435.00 2435.00
considered

6a |Actual Ul generation MU 92.63 79.39 0.00 0.00

6b  |Actual Ul rate Paise/ Kwhr 173.16 157.20 0.00 0.00

6c |Actual Revenue from Ul Zin Crore 16.04 12.48 0.00 0.00

Z Actual Revenue from Trade T in Crore 50.18 17.56 0.00 / 0.00

8 |Total Revenue (2a +2c +5a +7) T in Crore 1462.93 630.79 630.77} k 1312.68

. Copy Attestied 'j.\/
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Name of Utility : NLC INDIA LIMITED
Name of Plant : Thermal Power Station - II Stage 2 (840 MW)

FORM NO:1

Previous Year

Current Year

Current Year

Ensuing Year

S. No. Particulars Unit (Apr-Sep) (Oct-Mar)
2016-17 2017-18 2017-18 2018-19

la  |Actual/Expected Availability % 90.270 90.640 77.660 75.000

m |oniiegasl siloly RSy % 9.850 9.700 10.000 10.000
Consumption
Actual/Expected recovery of

2a  |Capacity Charge including| < in Crore 312.96 170.61 170.61 389.64
Special/Compensation Allowance

ay,  (SALAERpder Seapany OF BUEH| oo g 29.74 13.91 13.91 25.90
on Equity

g [on/RERSEl SRR Bl S e 0.00 0.00 0.00 0.00
Incentive

S g [ AL el 4901.22 2115.25 2411.95 4671.56

Generation
Actual/Expected Energy rate from

4 Coal/Lignite/ APM Paise/ Kwhr 313.40 300.20 300.20 300.20
gas/RLNG/Liquid fuel as applicable

B | tepoeden meanvely off ERESER oo v 1536.04 635.00 724.07 1402.40
Charges

gp |oowal/Mxpected  Fuel  PH®R pomoce |oossizios 2435.00 2435.00 2435.00
considered

6a |Actual Ul generation MU 131.88 108.21 0.00 0.00

6b  |Actual Ul rate Paise/ Kwhr 167.27 160.71 0.00 0.00

6c  |Actual Revenue from Ul Zin Crore 22.06 17.39 0.00 0.00

Z Actual Revenue from Trade < in Crore 43.12 55.66 0.00 0.00

8 Total Revenue (2a + 2c + 5a + 7) < in Crore 1892.12 861.27 894.68 1792.04

PR v ATLE ‘liv‘& : |

g
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Name of Utility : NLC INDIA LIMITED FORM NO:2
Name of Plant : Thermal Power Station - II Stage 1 (630 MW)
S. No. Particulars Unit 2014-15 2015-16 2016-17 2017-18 2018-19
la  |Actual/Expected Availability % 87.78 85.97 92.12 71.85 75.00
R i i i il % 9.58 9.72 9.78 10.09 10.00
Consumption
Actual/Expected recovery of

2a  |Capacity Charge including| < in Crore 224.03 23593 248.42 250.79 276.00
Special /Compensation Allowance

gy |[PEOTFEMpERtRl TRCUURTY Bf SSRID) e et | B 7.33 733 738 733
on Equity

g [CetialiEpected  detowely  Of oo ovoe | 1654 8.23 2,56 0.00 0.00
Incentive

oy, (G Eridnles MU 3984.77 | 383265 | 3709.33 | 328552 | 342933
Generation

e Actual/Expected Energy rate from

4  |Coal/Lignite/ APM Paise/ Kwhr 230.87 243.05 313.20 302.30 302.30
gas/RLNG/Liquid fuel as applicable

5 [ooAlfEpecisd Tecovery of MRIEY| sievore | 91598 931.52 1161.76 993.21 1036.69
Charges

sp [|Actual/Expected  Fuel — Price| po,p 00 | 155600 | 1568.00 | 1568.00 | 1568.00 | 1568.00
considered

6a |Actual Ul generation MU 6.40 13.02 92.63 79.39 0.00

6b  |Actual Ul rate Paise/ Kwhr 760.94 325.65 173.16 157.20 0.00

6c |Actual Revenue from Ul % in Crore 4.87 4.24 16.04 12.48 0.00

7 Actual Revenue from Trade % in Crore 50.18 17.56 0.00

8 |Total Revenue (2a +2c+ 5a+7) T in Crore 1160.34 1175.68 1462.93 1261.56 1312.68

Yo




Name of Utility : NLC INDIA LIMITED
Name of Plant : Thermal Power Station - II Stage 2 (840 MW)

FORM NO:2

S. No. Particulars Unit 2014-15 2015-16 2016-17 2017-18 2018-19
la |Actual/Expected Availability % 87.17 83.11 90.27 90.27 75.00
@ [ccealiBxpoond cundlang Enetgy % 9.61 9.85 9.85 9.85 10.00
Consumption
Actual/Expected recovery of

2a  |Capacity Charge including| < in Crore 289.50 301.50 312.96 341.22 389.64
Special/Compensation Allowance

g |oh/Unpedted decovery oF SR oo | BRA2 31.66 29.74 27.82 25.90
on Equity

g |rcoslfExpecied  mRCoery O goe. | 20 0.00 0.00 0.00 0.00
Incentive

O i i e Sl ey 5383.03 | 4993.92 | 490122 | 4527.20 | 4671.56
Generation

N Actual/Expected Energy rate from

4 Coal/Lignite/ APM Paise/Kwhr 231.00 243.13 313.40 300.20 300.20
gas/RLNG/Liquid fuel as applicable

5a |Actual/Expected recovery of Energy| o crore | 124348 | 121418 | 153604 | 1359.07 | 140240
Charges

5p |Actual/Expected  Fuel — Pricel p /70 | 155600 | 1568.00 | 156800 | 1568.00 | 1568.00
considered

6a |Actual Ul generation MU -3.30 -2.77 131.88 108.21 0.00

6b  |Actual Ul rate Paise/Kwhr | -1412.12 -740.07 167.27 160.71 0.00

6c  |Actual Revenue from Ul % in Crore 4.66 2.05 22.06 17.:39 0.00

7 Actual Revenue from Trade % in Crore 43.12 55.66 0.00

8 Total Revenue (2a + 2¢ + 5a +7) Zin Crore 1553.00 1515.68 1892.12 1755.95 1792.04

s Copy Attested
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Name of Utility : NLC INDIA LIMITED

Name of Plant : Thermal Power Station - I Expansion (420 MW)

FORMNO:1

Previous Year

Current Year

Current Year

Ensuing Year

S. No. Particulars Unit (Apr-Sep) (Oct-Mar)
2016-17 2017-18 2017-18 2018-19

la |Actual/Expected Availability Jo 94.611 92.570 76.015 80.000

i [CouEEpmi Oeley Reeseg % 8.451 8.670 8.500 8.500
Consumption
Actual/Expected recovery of

2a  |Capacity Charge including| < in Crore 273.02 137.18 134.78 276.18
Special/Compensation Allowance

g |FbmelyEpectee sevovery of Retusl] o0 ppe 85.78 39.91 39.91 73.86
on Equity

pc  |Actual/Expected - recovery of) 2 i crore 3.83 228 2.8 0.00
Incentive

o g  |eiual/ Expecied schedite MU 2769.04 1164.77 1276.00 2693.00

Generation
Actual/Expected Energy rate from

4 Coal/Lignite/ APM Paise/Kwhr 293.60 277.50 27750 277.50
gas/RLNG/Liquid fuel as applicable

Gy (sl Expeated) sevovery WX BUSIEN g0 e 812.99 323.22 354.09 747.31
Charges

np (Coveliinpecsd  uel  FHedl oopons (0EEseIDE 2435.00 2435.00 2435.00
considered

6a |Actual Ul generation MU 146.70 77.38 0.00 0.00

6b  |Actual Ul rate Paise/Kwhr 180.98 184.67 0.00 0.00

6c  |Actual Revenue from Ul < in Crore 26.55 14.29 0.00 0.00

7 Actual Revenue from Trade < in Crore 38.01 41.75 0.00 _~ 0.00

8  |Total Revenue (2a +2c + 5a +7) % in Crore 1127.85 504.43 486.59]  //1023.49

‘Tut Cupy Attegted
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Name of Utility : NLC INDIA LIMITED FORM NO: 2
Name of Plant : Thermal Power Station - I Expansion (420 MW)
S. No. Particulars Unit 2014-15 2015-16 2016-17 2017-18 2018-19
la |Actual/Expected Availability J0 - 92.58 Rl 94.61 79.30 80.00
gl |[SASIEREEEY sy Sy % 8.21 8.20 8.45 8.50 8.50
Consumption
Actual /Expected recovery of A

2a  |Capacity Charge including| < in Crore 321.76 315.10 273.02 271.96 276.18
Special/Compensation Allowance

gy el Eupentadl reqiRry B BRI o e | G845 95.50 85.78 79.82 73.86
on Equity

gy [romldinpeied  moRey B mienne | 2008 14.04 3.83 0.00 0.00
Incentive

g |[EEEISGREE Bohetliled) g 3093.75 | 298140 | 2769.04 | 244077 2693.00
Generation
Actual/Expected Energy rate from

3 Coal/Lignite/ APM Paise/Kwhr 231.30 270.30 293.60 277.50 277.50
gas/RLNG/Liquid fuel as applicable

5a  [Actual/Expected recovery of ERergy| ., cyore | 71558 805.87 812.99 677.31 747.31
Charges

gp- |Pchal/Espected  Fuel  FHeel oospoe | wmape | lbemdo | 156800 1568.00 1568.00
considered

6a  |Actual Ul generation MU 13.54 18.66 146.70 0.00 0.00

6b  |Actual Ul rate Paise/ Kwhr 196.79 170.73 180.98 0.00 0.00

6c  |Actual Revenue from Ul Zin Crore 2.66 5.19 26.55 0.00 0.00

7 Actual Revenue from Trade X in Crore 38.01 41.75 0.00

8 |Total Revenue (2a +2c +5a +7) T in Crore 1057.37 1135.01 1127.85 991.02 1023.49

{rue Copy Attested

L P
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Name of Utility : NLC INDIA LIMITED
Name of Plant : Barsingsar Thermal Power Station (250 MW)

FORM NO:1

U — Current Year | Current Year Ensuine Year
S. No. Particulars Unit rezocilg_sn (Apr-Sep) (Oct-Mar) 201 Sg—19
2017-18 2017-18

la_ |Actual/Expected Availability % 68.789 72.738 75.672 80.000

O e i i % 12.866 12.991 13.134 13.500
Consumption
Actual/Expected recovery of

2a  |Capacity Charge including| < in Crore 323.94 15902 152.44 346.76
Special/Compensation Allowance

g, (fromaly Sacpeatad] TRESRGRS B8 BEUINLE  =pnop 100.13 50.07 50.07 100.13
on Equity

g, (powal/Pupedied  mmmEy B s e 0.00 0.00 0.00 0.00
Incentive

=
~ g sl Bl REEIREE MU 1297.57 666.22 714.78 1515.48

Generation
Actual/Expected Energy rate from

4  |Coal/Lignite/ APM Paise/ Kwhr 148.05 132.60 132.60 132.60
oas/RLNG/ Liquid fuel as applicable

g | ua j Eectedt Beserery ot TOUTF) . oo crore 192.10 88.34 94.78 200.95
Charges

gy [(fctual/BExpected . Fuel  Freel posqnn 841.00 1096.00 1096.00 1096.00
considered

6a |Actual Ul generation MU -26.53 -10.22 0.00 0.00

6b  |Actual Ul rate Paise/ Kwhr 194.01 Fih]12 0.00 0.00

6c |Actual Revenue from Ul < in Crore -5.15 -2.20 0.00 0.00

7 Total Revenue (2a + 2¢ + 5a) % in Crore 516.04 247.36 247.22 547.71

l‘u‘w'~"' /

. //'




Name of Utility : NLC INDIA LIMITED
Name of Plant : Barsingsar Thermal Power Station (250 MW)

FORM NO:2

S. No. Particulars Unit 2014-15 2015-16 2016-17 2017-18 2018-19
la  |Actual/Expected Availability % 63.48 58.92 68.79 71.23 80.00
qy esiedlegedind chstany ey % 1351 13.94 12.87 13.07 13.50
Consumption
Actual /Expected recovery of

2a  |Capacity Charge including| < in Crore 305.80 280.43 323.94 311.46 346.76
Special/ Compensation Allowance

gy ([ovuel/Bapedien weCovEry B REH oo 99.56 100.13 100.13 100.13 100.13
on Equity

ge |[Pemal/Expected  Tecovery  ©ff guncere | 0D 0.00 0.00 0.00 0.00
Incentive

g, [ e seheetuledl oy 119739 | 111540 | 129757 | 1381.00 1515.48
Generation

- Actual/Expected Energy rate from

4  |Coal/Lignite/ APM Paise/ Kwhr 114.94 118.77 148.05 132.60 132.60
gas/RLNG/Liquid fuel as applicable

g [oeraalyEogmected seconeny of BRETER e i || {3768 132.47 19210 183.12 200.95
Charges

sp  [Actual/Expected  Fuel - Pricel po o6 | 69647837 | 853.00 853.00 853.00 853.00
considered

6a |Actual Ul generation MU -7.14 12,72 -26.53 0.00 0.00

6b  |Actual Ul rate Paise/ Kwhr 175.87 196.74 194.01 0.00 0.00

6c  |Actual Revenue from Ul < in Crore -1.25 -2.50 -5.15 0.00 0.00

7 Total Revenue (2a + 2¢ + 5a) % in Crore 443 .43 412.90 516.04 494.58 547.71
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Name of Utility : NLC INDIA LIMITED
Name of Plant : Thermal Power Station - II Expansion (500 MW)

FORM NO:1

Previous Year Current Year | Current Year R e
S. No. Particulars Unit 201 6-517 (Apr-Sep) (Oct-Mar) 201 8g-1 9
2017-18 2017-18

la  |Actual/Expected Availability % 30.925 51.011 63.240 73,790

i [rekeliapesied Somilpny  Hnoigy % 17.840 16.040 15.000 11.500
Consumption
Actual/Expected recovery of

2a  |Capacity Charge including| <in Crore 258.59 251.20 311.46 71592
Special/ Compensation Allowance

gy | oS/ apeted Tecovsry BF REMID| o o 63.98 63.98 63.98 232.03
on Equity

gy (roud/Eupegted  fRENELY Bl ponrvas 0.00 0.00 26.06 0.00
Incentive

© g | aHlela MU 1189.62 859.35 1243.00 2907.00

Generation
Actual/Expected Energy rate from

4 |Coal/Lignite/ APM Paise/ Kwhr 2.87 2.79 279 279
gas/RLNG/Liquid fuel as applicable

gy [ eualiSegpetnd tecoveny oF MOCIR] oo repge 341.75 240.02 347.17 811.93
Charges

gy |roalhpesior sl DO b 2435.00 2435.00 2435.00 2435.00
considered

6a |Actual Ul generation MU -61.77 -4.27 0.00 0.00

6b  |Actual Ul rate Paise/ Kwhr 198.81 379.84 0.00 0.00

6c  |Actual Revenue from Ul Zin Crore -12.28 -1.62 0.00 0.00

) Total Revenue (2a + 2¢ + 5a) % in Crore 600.35 491.21 684.69 152785

AC WPy «\LtPﬂtt“d .
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Name of Utility : NLC INDIA LIMITED FORM NO:2
Name of Plant : Thermal Power Station - II Expansion (500 MW)
S. No. Particulars Unit 2014-15 2015-16 2016-17 2017-18 2018-19
la  |Actual/Expected Availability % 17,972 19392 30.925 57.130 73.750
1 [Actual/Expected - Auxilary Energy % 27.420 22467 17.840 15.520 11.500
Consumption
Actual/Expected recovery of

2a  |Capacity Charge including| < in Crore 15.60 28.46 258.59 562.66 71592
Special/Compensation Allowance

By |l memey o BN 4.5 33.12 63.98 127.97 232.03
on Equity

g [Pomdyfepeiel  mEERY S0 s ev 0.00 0.00 0.00 26.06 0.00
Incentive

B s pa I 72.25 566.46|  1189.62| 210235  2907.00
Generation ‘

n Actual/Expected Energy rate from

4 Coal/Lignite/ APM Paise/Kwhr 222 263 2.87 2,79 279
gaS /RLNG/Liquid fuel as applicable

gy |l Beprid Tesevery o SONER| wo e 16.05|  148.75 341.75 587.19 811.93
Charges

g (ed/Expmiml  Seel B B 2435.00]  2435.00]  2435.00] 243500  2435.00
considered

6a |Actual Ul generation MU 0.00 -19.99 -61.77 -4.27 0.00

6b  |Actual Ul rate Paise/Kwhr 0.00 219.61 198.81 379.84 0.00

6c  |Actual Revenue from Ul < in Crore 0.00 -4.39 -12.28 -1.62 0.00

7 Total Revenue (2a + 2¢ + 5a) % in Crore 31.64 177.21 600.35 117591 1527.85

L ug
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